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Cracks in Sagar Samrat drilling rig of Oil
and Natural Gas Commission

1854. SHRI V. NAEAYANASAMY: Will
the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether it is a fact that Sagar Pragati
jack-up rig used by ONGC suffered major
cracks in its hull and leg in April, 1985 and it
was sent to Dubai for repair work and the said
repair work is being delayed by the attitude of
the Government ii not attending the same in
quick succession;

(b) whether it is a fact that the
Government has lost more than Rs. 30 crores
due to the slackness; and

(c) whether the Government is taking any
action against the officials who wer«
responsible for the said loss?

THE MINISTER OP STATE OP THE
MINISTRY OP PETROLEUM AND
NATURAL GAS (SHRI BRAHM DUTT):
(a) Cracks were detected in the legs of
ONGC'si jack-up
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rig Sagar Pragati in April, 1985. The »g
suffered some further damage to

its hull and legs during its journey to Dubai
for purposes of dry docking on account of
encountering severe cyclonic conditions. The
contract for fabrication and installation of the
legs of the rig has been, awarded to a
Japanese Arm in September, 1986.

(b) No, Sir. . (c¢) Does not

arise.

Proposals. for settingup cement
factories in Gujarat,

1855. SHRI RAMSINGHBHAI PA-
TALIYABHAI RATHVAKOLL Will the
Minister of INDUSTRY be pleased to state;

(a) Whether Government have received
any proposals for setting up of cement
factories in Gujarat during the last 3 years;

(b) if so, what are the details thereof
indicating their estimated cost projected
capacity and the sector in which they are to be
set up «nd how many of such applications are
for the establishment of cement factories in
Adivasi and backward areas;

Year No. of
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(c) what action hag been taken in each
case;

(d) how many cement factories have
already been established and set up during
these years and what is the yearly production
of each factory; and

(e) whether the production of cement in
Gujarat is sufficient to meet the demand of
that State; if so, how this cement is
distributed?

THE MINISTER OF STATE IN THE
DEPARTMENT oF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY OF
INDUSTRY (SHRI M. ARUNACHALAM):
(a) to (c) Out of the total of 24 Industrial
Licence applications received during the last
three yeara (1983-85), for setting up of
Cement plants in various places in the State
of Gujarat, 11 applications had been approved
and letters of intent wcra issued. Details of
applications received, their location, capacity,
investment proposed and decision in each
case, are given in the Statement below.

(d) During the above three vyean,
12 new cement factories in Gujarat
had gone into production. Their pro
duction during the last three year
was as follows;

(Production in lakh tonnes)

Production of Total
factories new factories in the State
1083 2-78 2105
1984 , . . : " “on 21-2
1985 0-24 255

(e) Total production of cement la Gujart
during 1985 was 29. 50 lakh tonnes, out of
which a little over about 12 lakh tonnes was
taken as levy obligation and the rest was sold

by the factories as non-levy cement. While
the present demand of cement in Gujarat has
not been assessed, no complaints about
shortage of cement in Gujarat have been
received.



